\ 2121 TEM NO. 104 COURT NO. 4 SECTI ON XV

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

ClVIL APPEAL NQ(s). 1909 CF 2005

CHAIRVAN, O N.G C.LTD. & ANR. Appel | ant (s)

VERSUS

SHYAMAL CHANDRA BHOM K Respondent ( s)

(Wth appl n(s) for exenption fromfiling c/c of the inpugned Judgnent and prayer for interimr

elief

and office report )

Date: 06/10/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTICE S. N. VARI AVA
HON BLE MR JUSTICE P. K. BALASUBRAMANYAN
HON BLE MR JUSTI CE P. P. NAOLEKAR

For Appellant(s) M. G E Vahanvati, SG

M. V.N Koura, Adv.

M. D.D. Singh, Adv.

M. A Mariaput ham Adv.
Ms. Aruna Mat hur, Adv.

for MS Arputham Aruna & Co., Adv.

For Respondent (s) M. A N Singh, Adv.
Ms. Lalit Mohini Bhat, Adv.

Ms. Anitha Shenoy, Adv.



UPON hearing counsel the Court made the follow ng

ORDER

List after Diwali holidays.

(Ganga Thakur) (Jasbi r Si ngh)

PS to Registrar Court Master



